Annexure-7

Name of the Corporate Debtor: Natems Sugar Private Limited; Date of Commencement of CIRP: 10-02-2026 ; List of Creditors as on: 12.09.2026

List of other creditors(Other than financial creditors and operational creditors)

Date of Claim received Details of Claims Admitted
A " o of Amount of Amount of any
moun % 0 . .
. Amount Whether . mutual dues, Amount of claim | Amount of Claim B
Sr.No.| N f Credit i i t t
1 o-| Name of treditor Date of receipt |Amount Claimed Amount.of claim Natu.re of coverex.i by covered by related votln.g CONYINEENT | that may be set not admitted under Verification Remarks, if any
admitted claim security uarantee arty? share in claim off
interest | B party: CoC
Repal Co-G Documentary proof not
1 |RepalCo-Gen 26-02-2026 50,00,00,000 - | unsecured ; ; Yes : ; ; 50,00,00,000 . yp
Private Limited submitted
Provisionally accepted. Subject
to submission of of Appropriate
Prudential Sugar Form instead of Form C.
2 |Corporation 24-02-2026 39,68,35,620 39,68,35,620 | Unsecured - No Nil - - - - Reminded to submit the
Limited appropriate form. The company
recently filed IA for
classification as FC.
Total 89,68,35,620 39,68,35,620 - 50,00,00,000 -
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